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Shri Kaushik Kumar Sharma,

It.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Abhijit BhattacharyYa,
Special Judge, CBI, Assam,

Additional Cout No. 1,

Chandmari, Guwahati .

Withreferencetotheabove,Iamdirectedtoinformyouthatyouhavebeen
granted casual leave on 11.08.2021. The Special ludge, CBI' Assam' Addl' Cout No' 2'

ihandmari, Guwahati and in his absence the Special Judge, CBI' Assam' Addl' Court No' 3'

Chandmari, Guwahati will be in charge of your Court and office In your absence'

Sir,

?z0b
Memo No.Hc.vu-1s/2013(Pq 820 4 - I A,

Copy to:

Dated Guwahati , rn" 5

Casual leave with station leave permission'

You r letter No. SPL/CBI{/E sstVN I 2l -2012 1498, dtd' 02'08' 202 1

h
August, 2021

Yours faithfullY,

sa,l-

JT.REGISTRAR ruIGILANCE)

dated 5-1 ('H)4

1. The Special ludge, CBI, Assam, Addl' Court No' 2, Chandmari' Guwahati '

2. The Special Judge, CBI, Assam, Addl' Court No' 3, Chandmari' Guwahati '

e Project Manager, Gauhati High Court.3
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